
 
 
 
 
 

भा�रती�य खा�द्य सु�रक्षा� और मा�नक प्रा�धि�करण
(खा�द्य सु�रक्षा� और मा�नक अधि�निनयमा, 2006 क�  तीहती स्था�नि�ती एक वै���निनक प्रा�धि�करण)

(मा�नवै सु�सु��न निवैभा�ग)

एफडी�ए भावैन, क#टला� र#डी, नई नि'ल्ली� - 110 002

 
ईमा�ला आईडी� : estt@fssai.gov.in                                                                                                              सु��क*  सु�ख्य� : 011 2323 1679

Date: 12th October, 2022 

OFFICE ORDER / क�य�*लाय आ'�श सु� 407/2022

 

Subject: Partial Modification in Office Order No. 11/2022 dated 18th January, 2022- reg.

            In partial modification to the office order no. 11/2022 dated 18 th January, 2022, declaring
CPIOs  and  Appellate  Authorities,  following  changes/  modifications  has  been  decided  with  the
approval of the competent authority:

 

Sr.
No.

Divisions Units  under
various Divisions

CPIO Appellate Authority

2 General  Administration  and
Policy Coordination Division

(g) Legal Services
Unit

Shri  Manish  Kumar
Bhaskar,  Deputy
Director

Shri  Umesh  Kumar
Jain, Joint Director

 

 

2. Other contents of the Office Order No. 11/2022 dated 18th January, 2022 read with office order 
No.305/2022 shall remain unchanged.

 

Yours faithfully

 

 

 

(Keerti Raj)
Assistant Director(HR)

To:-
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1. Officer Concerned.
2. All Directors/Heads of FSSAI HQ.
3. All Directors (Regions/Labs) of FSSAI 
4. GA Division, FSSAI, HQ-for necessary action.
5. IT Division – for uploading on website and e-office dashboard.
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